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1995-96
AQUATICS 

Jr. Boys

50 Mt. Free Style (U-17) 2nd
100 Mt. Free Style •do- 2nd
200 Mt. Free Style -do- 4th

ATHLETICS

Boys Group-H

100 Mt. Free Style (U-17) 5th

Jr. Girls

Discus Throw -do- 5th

Sub-Jr. Girls

100 Mt. Run (U-14) 4th
400 Mt. Run (U-14) 4th
All India Vinoo Mankad 
Cricket Tournament - 96 1st
C.K. Naidu Cricket 
Tournament - 96 4t
T.T. Girls (U-19) 4th

Boys Group-ll
100 Mt. Run (U-17) 5th
Discus Throw -do- 5th

Sub-Jr. Girls
200 Mt. Run (U-14) 4th
400 Mt. Run -do- 4th

CTranslationj

Upgradation of Schools

1971. SHRI LINGARAJ VALYAL : Will the Minister 
of HUMAN RESOURCE DEVELOPMENT be pleased to 
state :

(a) the number of Government schools upgraded 
under the science laboratory development programme 
during the last three years;

(b) the number of science and mathematics teachers 
trained in this programme; and

(C) the details thereof, State-wise?
THE MINISTER OF STATE IN THE DEPARTMENT 

OF EDUCATION IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI MUHI RAM SAIKIA):
(a) to (c) The details of the assistance provided to 
various States/UTs for upgradation of deficient science

laboratories in schools and training of teachers under 
the said scheme during the last three years are given 
in the enclosed statement.

Statement

Number of Schools given assistance for upgradation 
deficient Science Laboratories and number of 

teachers trained under the Scheme, 'Improvement of 
Science Education' during the year

1994-95 to 1996-97.

S.
No.

States No. of 
Schools

No. of 
Teachers

1. Andhra Pradesh 144 570
2. Assam 16 1545
3. Goa 26 880
4. Karnatak 1463 5900
5. Kerala 876 44

Training Progra­
mmes (No. of 
teachers not 
indicated by the 
State Govt.)

6. Madhya Pradesh 307 Nil
7. Maharashtra 1492 8304
8. Mizoram 28 507
9. Nagaland 33 1344

10. Orissa 534 1628
11. Punjab 517 2720
12. Tripura 33 800

[English]

National Water Resource Council

1972. SHRI AJAY CHAKRABORTY : Will the 
Minister of WATER RESOURCES be pleased to state :

(a) whether National Water Resource Council has 
prescribed any guidelines for allocation of Inter State 
river water among States;

(b) whether these guidelines have been prepared 
for the resettlement of persons affected by Reservoir 
Projects; and

(c) if so, the details thereof?
THE MINISTER OF STATE OF THE MINISTRY OF 

WATER RESOURCES (SHRI SIS RAM OLA) : (a) to (c) 
The draft National Policy guidelines for sharing of inter­
state river waters and National Policy for Resettlement 
& Rehabilitation of persons affected by reservoir projects 
were considered in the third meeting of National Water 
Resources Council held on 6th February, 1996 at New 
Delhi. The National Water Resources Council decided


